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. BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI,

ORIGINAL APPLICATION NO. 329 OF 2024

ooooo

IN THE MATTER OF:-

RAJENDRA TYAGI .....APPLICANT
VERSUS
UNION OF INDIA & ORS. ....RESPONDENT(S)

AFFIDAVIT IN COMPLIANCE OF ORDER DATED
08.10.2025 ON BEHALF__OF U.P. POLLUTION
CONTROL BOARD

I, Vikas Mishra, S/o. Shri Ganga Sharan Misra, aged about 45
years, Regional Officer, U.P. Pollution Control Board, Greater

NOIDA, U.P. do hereby solemnly affirm and declare as under:

1. That | in the above noted capacity, am well conversant with
the facts and records of the present case, hence am

competent to swear this affidavit.

2. That the above noted O.A. came up for hearing on
08.10.2025 when this Hon’ble Tribunal directed the U.P.
Pollution Control Board to file status report. Operative

- portion of the order is being reproduced herein below:

“6. Learned Counsel for the applicant has alleged
that illegal constructions in respect of the projects

where the closure orders were passed are still going
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on. He submits that there are other illegal

constructions also which are being raised in violation
of the environmental norms.

7. Hence, we permit the Counsel for the applicant to
submit a list of such illegal constructions which are in
progress/have been made in violation of the
environmental norms to Counsel for the UPPCB who
has ensured that on receipts of such list appropriate
punitive and remedial action will be taken.

8. Let this list be supplied by Counsel for the
applicant to Counsel for UPPCB within four weeks.

9. Learned Senior Counsel appearing for Greater
Noida Development Authority also submits that if a
list of such illegal constructions is provided by the
Counsel for applicant to him then appropriate action
will be ensured. Learned Counsel for the applicant is

permitted to supply the same within four weeks.

11. The concerned authorities including UPPCB and
Greater Noida Development Authority are directed to

file their status report at least one week before the
next date of hearing.

12. List on 05.01.2026.”

3. That in compliance of the order the Applicant forwarded the
details of alleged illegal construction to the U.P. Pollution
Control Board on 03.12.2025 wherein details 24
construction sites have been given. Besides this,

photographs with Geo Coordinate, identifying the location
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in respect of 16 constructions have been given. Thus, the
Regional Office of U.P. Pollution Control Board inspected
all the 16 sites. True copy of the inspection report is being

enclosed herewith and marked as Annexure-1.

4. That the plot area and the constructions raised thereon
appears to be less than 5,000 sq. mtr. built up area hence
doesn't fall into green category i.e. consent mechanism.
However, the U.P. Pollution Control Board in order to get
the authentic information regarding built up has requested
Greater NOIDA Authority to provide the built up area of
these plots. A true copy of the letter dated 19.12.2025 is

being enclosed herewith and marked as Annexure-2.

5. That those 4 projects about which it has been stated in the
earlier affidavit that action is being taken against them,
electricity of those projects has been disconnected and

they have been further directed to stop the construction.

6. That the above facts are being placed for kind

consideration of this Hon’ble Tribunal.

DEPONENT

VERIFICATION:
|, the abovenamed deponent do hereby verify that the contents of

above affidavit are true to my knowledge derived from official record.

No part of the same is false and nothing material has been concealed

therefrom.
XAR VERIFIED ON THIS THE 30 DAY OF DECEMBER, 202 T G.B.
(@) )= w NAGAR.

ATTESTED

DEPONENT
ADVOCATE & NOTARY

Virendra Kr. Garg
Reg. No.-2874, G.B. Nagar 30/] 2| 2 7
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Mote: Haldony village



Annexure-1


M/s  Krshna  Elite
Homes, Khasra No.-
350 & 351, Jalpura,
Greater Noida

M/s  Ajit Singh
Market, Vill-
Aimnabad, Greater
Noida

fLong Luide, 77,
Flevation. 1188529,
Accuracy: 379 m

Time: 03-17 2025 14:17
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350 & 351, TJalpura,
Greater Noida
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M/s Krshna Homes.
Khasra No.-232, 233
& 236,  Jalpura,
Greater Noida

litude ZR557103
iLongilude: 77 442001
|Elevalir. 221 4841 Im i

ACCUmEy A m -
Tine” 831220281435

M/s  Trinity  High
Street, Khasra No.
172, Vill- Jalpura,
Greater Noida

Photograph of site are
twice mentioned by
respondent.

hote: Gaurik Krishna homes
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15

-

Latitude; 23545459
lLongdude: 77439356
[Elwvation; 219.56:1.6m
Acmra?'.s.sﬂ m
[Time: 03-12-2025 1434
Mote: Trinit:

M/s Pristine Greens,
Bisrakh Jalalpur,
Greater Noida.

i Ve
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[ o |M/s Sahara Enclave
“Dwarka City”, G.T.
Road, Chhapraula,
Greater Noida.

Photograph of site are
twice mentioned by
respondent.

(7147712
Elevation: 225143 20 m
Accuracy:- 3.9 m
Time:03-12:2025 16.54

10. | M/s Sahara Enclave
“Dwarka City”, G.T.
Road. Chhapraula,
Greater Noida.

mhﬂl: 7?.&‘»‘ 59?5
Flevation: 22 5 3‘1 1125

11. | M/s Bharadwayj
Residence Tower.

Vill- Jalpura, Greater
Noida.
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12,

{/s JS Roop Market
(Trinity Ventures
Headquarters). Bisrakh
Jalpura, Greater
Noida.

Latitude; 78.564215
Longilude. 77.447825
Elovation 275254104 m
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o |

Accuzacy B 022 m
Time: (6-12-202511:58

Note: Trinity Ventures i

13.

M/s  Palm  Court,
Bisrakh Jalpura,
Greater Noida.
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M/s Twin County &
Krishna County,
Aimnabad, Greater
Noida
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15. | Vill- Jalpura, Greater
Noida.

16. | M/s Casa View,
Knowledge  Park-V,
Khera  Chauganpur,
Greater Noida
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